03.01.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 10
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

AT 2.15 P.M.

1. RFA 384/2012 YOGESH JAIN & ANR SUBHASHISH MOHANTY
CM APPL. 15639/2012 VS. SUDHA JAIN & OTHERS
CM APPL. 15640/2012

HIGH COURT OF DELHI
02™ JANUARY, 2013 REGISTRAR (LISTING)



03.01.2013 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)
03. 01. 2013

COURT NO. 21 (OS-D)
HON' BLE MR, JUSTI CE_MANMOHAN SI NGH

FOR PRONOUNCEMENT OF JUDGVENT

10. |.A 4985/2011 DAYAL D. SHAHDADPURI RAJI'V TALWAR AND CO. , SURESH
I.A 8812/ 2011 Vs. C.N. A EXPORTS PVT. LTD AND SI NGH, SUJOY KUVAR, FERI DA
I.A 16842/ 2011 CRS. SATARAVALA, , DEEPAK
In CS(OS) 118/2007 KUVAR, ABHI NAV VASHI SHT, LOKESH

KR. CHAUDHARY, SURESH

SARAN, NEERAJ M ALHOTRA, ANSHU

MAHAJAN, VI KAS AGGARWAL,

SANJAY GUPTA, SHROFF

AND CO, SUDH R MAKKAR

SANDEEP SETHI, RAJAT NAVET,
TARA V. GANJU, AM T Sl BAL,

VI VEK SHARVA, NAMIA GAUTAM

11. 1.A 16086/ 2009 SMT. JAMNA DATWANI AND ANR. ANSHU MAHAJAN,

I.A 12310/ 2010 Vs. SH ANAND DATWANI AND SURESH SI NGH, VI KAS
I.A 737/2011 CRS. E+ B+ AGGARWAL, TARA V. GANJU, S. N
In CS(OS) 556/2008 GUPTA AND CO, JEEVESH

NAGRATH, AMVARCHAND, SAGAR
PATHAK, KANWAL CHOUDHARY,
SUJOY, FERI DA, PRI YADEEP, L. P.
SI NHA, AM T BANSAL, J.

SAGAR, ABHI NAV VASHI SHT, RAVAN
KUKAR, SANJEEV PURI , FERI DA
SATARWALA, NEERAJ

MALHOTRA, SANJAY

GUPTA, C. M SHROFF, DI YA

KAPUR, QUANTUM LEGAL, SUDH R K
MAKKAR, ARUA JAI N, K. SI NHA,
AMII D MAQBOOL, SANDEEP

SETHI , RAJAT NAVET,

VI VEK SHARVA, AM T SI BAL,

FERI DA SATARAWALA, RACHNA
SAXENA, SHI KHA BHARDWAJ,

KI ANVAL  CHOUDHARY



	jud03012013
	jud03012013o

